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C.p. No. 1248/I&BC/NCLT/MB/MAH/20U
1. The Learned Representatives of both the sides are present.

2. From the side of the Respondent, the Learned Counsel has stated that an
offer of Rupees Six Lakhs is made out of the outstanding debt.

3. The Learned Counsel of the petitioner shall seek instructions from the Director
and revert back on the nelt date of hea ']ng.lrlt 74 A.t'llt^,-+- '

4. The matter is adjourned to lS.l2..2ot7.
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